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No.2llS.0./2026 Date: E,to,2oz-6
It is hereby notified thaL ihe direction issr.red vide order clated 05.08.2026

in Natlra Ram Vs. State of Rajasthan, D.B. Civil Wiit Perition No. 22596/2025,
requiring applications to be ruaintained in separate folders and attachec! to the

main case file. rvas recallcd b)' the [{on'ble Courl vide subsequent orcler dated
16.10.2026 passed in D.B. Writ lvliscellaneous Application No. 639/2026, in the
rnatter ot'Natha Ii.am \rs. State o1'Ra.iasthan.

Accorclingly, the afbresaid direction is no longer in force. All concerned
shiill ensure that petitions, cases, ap;:oals and applications are filed and processed
strictlv in accordance with the f(ules ol the l-ligJr Court of Judicature for
Ra.jasthan, 1952.

Strict conrl:liance shall be ensured.
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No. Gen/XYl207/2026/2S\-t L Date :tl.to.z-o z 6
Cop-v forwarded to the lollovving for inflon'nation and necessar.-y action:-

l. 'I'he Registrar-cunr-Pr:incipal Secretary to Hon'ble the Chief Justice.
Rajasthan Fligh Court.

2. Private SecretarY tcl all thc Flon'ble .ludges to place the sarne lrefbre tlis
L,ordship fbr kind penrsal,

3, The Registrar (Adrrrn.), Ilajasthm Fligh Court, Jodhpur/.laipur Benclt,
Jaipur.

4. All the }legistrars /O.S.D.. Rajasthan High Court, Jodhpur/Jaipur
5. Rugistrar-cunr-CPC, Rajasthan [{igh Courl Bench Jaipur with the request

to upload tlte same on the olficial website of Rajasthan I'ligh Court.
6. Registrar (Juciicial), Rajasthan lligh Court, Jodhpur/ Jaipur Bench. Jaipur

vi ith the dir:ectiorr to circulate the sanre amongst all the conc'erned irt
iudicial Sidc and ensure compliance.

7. Advocate General, Ra.iasthan, .laipur
L All the,,\dditional Advocates Geiieral, .lodlrpurl Jaipur
9.,,\li the CovenrmentAdvocates. Joclhpur/Jaipur
10. t he Chairnran, Ila'Council of Rajasthan, Jodhpur.
I I. I'he Plcsident, Rajasthzur I-[igJr C]ourt Advocates'Association. Jodhpur,
12. The President. Rajasthan l'ligh Court l-awyers'Association, Jodhpur.
13, l'he President, Rajastharr Lliglr Court BarAssooiation, Jaipur
14. fhe Presiclent, "fhe Bar Association Jaipur.
15.,,\tl Joint Registrarsl D1,. Registra's, Rajasthan [{igh C]ouri, Jodhpur/

Jaipur [Jench, Jaipur
I6. All Assistaut Registrars/ A.O.J., Rdasthan I-ligh Court, Jodhpur/Jaipur

Bcnch, Jaipur.
i7. All A.0..l.lCourl lv'faster/ Stamp Reporter, Rajasthan High Court
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